
04.01.2013                        J-1   FOR PRONOUNCEMENT OF JUDGMENTS (APPLT.JURISDICTION)
COURT NO.3  
HON'BLE MR. JUSTICE BADAR DURREZ AHMED
HON'BLE MS. JUSTICE VEENA BIRBAL

AT 2.15 P.M.
1. CRL.A. 388/1997 HARGIYAN SINGH AVADH BIHARI KAUSHIK

VS. STATE AMICUS CURIAE
PANKAJ KUMAR 
PRAKSH CHANDRA
RICHA KAPUR

2. CRL.A. 144/2010 LAXMAN @ JANGA SIDDHARTH AGGARWAL 
VS. STATE SANJAY LAO 

3. CRL.A. 850/2010 PAWAN CHARU VERMA
VS. STATE SANJAY LAO

COURT NO.3    
HON'BLE MR. JUSTICE BADAR DURREZ AHMED    
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL

1. W.P.(C) 8618/2010 V.K. JOSHI JYOTI SINGH 
VS. UNION OF INDIA & ORS. AMANDEEP JOSHI 

ANUJ AGGARWAL
ASHISH VIRMANI 

     
COURT NO.3        
HON'BLE MR. JUSTICE BADAR DURREZ AHMED
HON'BLE MR. JUSTICE V.K. JAIN

AT 2.15 P.M. 
1. ITA 193/2004 THE COMMISSIONER OF SANJEEV SABHARWAL

INCOME TAX C.S. AGGARWAL 
VS. M/S INTERCONTINENTAL PRAKASH KUMAR
TRADING & INVESTMENT CO. LTD.    

COURT NO. 5    
HON'BLE MR. JUSTICE S. RAVINDRA BHAT
HON'BLE MR. JUSTICE R.V.EASWAR

AT 2.15 P.M. 
1. ST.APP. 34-39/2012 SHANTI KIRAN INDIA PVT. LTD. VINOD SRIVASTAVA

VS. COMMISSIONER TRADE & A.K. BABBAR
TAX DEPTT. 



04.01.2013                        J-2   FOR PRONOUNCEMENT OF JUDGMENTS (APPLT.JURISDICTION)
COURT NO. 5    
HON'BLE MR. JUSTICE S. RAVINDRA BHAT
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M.
1. RFA (OS) 10/2007 INDIA TRADE PROMOTION A.B. DIAL

ORGANISATION ANANYA DATTA MAJUMDAR
VS. INDIA INTERNATIONAL V.P. SINGH 
TEXTILE MACHINERY MOHINDER RUPAL 
EXHIBITIONS SOCIETY

COURT NO. 34    
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M.

1.CRL.A.586/2012 PARAMJEET SINGH ANITA ABRAHAM
VS. STATE RICHA KAPOOR

COURT NO. 25
                     EXTENSION BLOCK (GROUND FLOOR)                     

HON'BLE MR. JUSTICE V.K. SHALI
AT 2.15 P.M.
1. CRL.M.B. 1044/2011 CHAMAN LAL & ORS. AMIT SHARMA 
   CRL M.B. 1045/2011 VS. CENTRAL BUREAU OF ROHAN JAITLEY
   CRL M.B. 1046/2011 INVESTIGATION MOHIT MATHUR
   CRL M.B. 1047/2011 RAJDIPA BEHURA
   IN CRL.A. 757/2011

2. CRL.M.C. 4732/2005 RAGHUBAR & ORS. SATENDER SHARMA
   CRL.M.A. 19444-19446/2012 VS. THE STATE & ANR. YUDHVIR SHARMA

SUNIL SHARMA
J.V. RANA

3. CRL.M.C. 3015/2012 KRANTA AAKASH @ PRAKASH RAKESH SINGH 
KUMAR SUNIL SHARMA 
VS. STATE & ANR. 

4. CRL.L.P. 478/2011 KULVINDER SINGH PRAG CHAWLA 
VS. KAFEEL AHMED K. KAUSHIK

5. CRL.M.C. 4200/2002 C. PARTHASARTHY ANSHU MAHAJAN 
VS. BULLS & BEARS KARAN ARORA
(STOCK BROKERS) LTD. P.K. ARYA

ASHISH SHARMA
NARINDER CHAUDHARY
RAHUL TOMAR

6. CRL.M.C. 2253/2003 PRADEEP VAKIL SANDEEP MITTAL
VS. STATE & ANR. SUNIL SHARMA

P.K. ARYA
ASHISH SHARMA
NARINDER CHAUDHARY
RAHUL TOMAR



04.01.2013                        J-3   FOR PRONOUNCEMENT OF JUDGMENTS (APPLT.JURISDICTION)

COURT NO. 36     
                     EXTENSION BLOCK (SECOND FLOOR)                     

HON'BLE MR. JUSTICE SUNIL GAUR
AT 10.30 A.M. 
1. RFA 838/2002 UNION OF INDIA SONIA MATHUR

VS. ADIL SINGH & ORS. SUSHIL DUBEY
AJOY B. KALIA
SANJAY KUMAR PATHAK 
K.K. KIRAN 
RAJESH YADAV
RUCHIRA

2. LA.APP. 305/2007 DEFENCE ESTATES OFFICER SONIA MATHUR
VS. LAC & ORS. SUSHIL DUBEY

SANJAY KUMAR PATHAK
K.K. KIRAN
RAJESH YADAV
RUCHIRA

3. RFA. 324/2003 DEFENCE ESTATES OFFICER SONIA MATHUR
VS. LAC & ORS.  SUSHIL DUBEY

SANJAY KUMAR PATHAK 
K.K. KIRAN 

4. RFA. 83/2007 DEFENCE ESTATES OFFICER SONIA MATHUR
   CM APPL. 3616/2007 VS. LAC & ORS.  SUSHIL DUBEY

SANJAY KUMAR PATHAK 
K.K. KIRAN 
RAJESH YADAV
RUCHIRA

5. RFA. 328/2003 DEFENCE ESTATES OFFICER SONIA MATHUR
VS. LAC & ORS.  SUSHIL DUBEY

SANJAY KUMAR PATHAK 
K.K. KIRAN 

6. RFA. 329/2003 DEFENCE ESTATES OFFICER SONIA MATHUR
VS. LAC & ORS.  SUSHIL DUBEY

SANJAY KUMAR PATHAK 
K.K. KIRAN 
N.S. VASHISHT
ARPAN SHARMA

AT 2.15 P.M.
7.W.P.(C) 1215/2000 M/S DELHI TRANSPORT VISHWA BHUSHAN ARYA

SERVICE PRIVATE LIMITED VASUDEVA ARYA
VS. UNION OF INDIA & ORS. RAVINDER AGGARWAL

8.W.P.(C) 1556/2000 RAJINDER NATH S.K.CHAUDHARY
VS. UNION OF INDIA & ORS. RAVINDER AGGARWAL

    HIGH COURT OF DELHI REGISTRAR (LISTING)
    03rd JANUARY, 2013                         
                      



04.01.2013                  J-       FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

04.01.2013
COURT NO. 6   
HON'BLE MS. JUSTICE  REVA KHETRAPAL 

1.  ARB.P. 250/2012           LETS ENGINEERING AND TECHNOLOGY SANJAY GOSWAMI               
                              SERVICES PVT LTD Vs. MANOJ DAS   ARUNAV PATNAIK                

                             
   
2.  CS(OS) 1013/2007          GLAXO GROUP LIMITED AND OTHERS MANAV KUMAR,MUKESH           
               Vs. MR. RAJESH BANSAL AND    ANAND,SHAILESH KUMAR,SUSHANT 
                              OTHERS                       SINGH,RANJAN NARULA          
   
                ***
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